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WA, 3612(3H).—F =19 TR, TR FUFH, 1968 (1968 F1 46) HT U 4 ERI TET WiFal =l ¥4 H@
¥, A TR $ aehwH @, $i, anEfe fawa ot geef saen # sfiee vens, wsf do1, ada
27 W&, 1971 ¥ Frexfafas v gvie # R, sl —

9 SfugET H, 7R (xix), I9-% (9) 3 su wahm wfufedl ® wm R frafefes o= o wfafer @t
Y(m) o witem HER T (39 g ® yHTIE w1 O § qF o Y @ty w )
TEEF AETRNF (e qm),
R FT TEaA ey, FW v,
74 faewt |

[#L T 19-6/2008-414-1 (@ve-1I) ]

Ioue HOR faw, Wgwa sfea(aresfy gwm)

femor : qo AfugET WRT % TEIH, SRR, W 11, §E 3, IU-GE (i), Wems e 301, T 27 wE0, 1971
o s w g ot sl 3o Heww wma 621(3), @ 12w, 2013 g0 few gvies fEm
MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION

New Delhi, the 11th Decernber, 2013

$.0. 3612(E).—In excrcise of the powers conferred by Section 4 of the Insecticides Act, 1968 (46 of 1968), the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
erstwhile Ministry of Food, Agriculture, Community Development and Cooperation, number G.S.R. 301, dated the

27th February, 1971, namely: —
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[n the said notification, in item (xix), for the sub-item (d) and the entries relating thereto, the following item and
entries shall be substituted, namely:—

**(d) Dr. Pranjib Kumar Chakrabarty, Assistant (for a period of three years from the date of publication
Director General (Plant Protection), Indian of this notification)”.
Council of Agricultural Research, Krishi Bhawan,

New Delhi.

[F. No. 19-6/2008-PP-I (VoL II)]
UTPAL KUMAR SINGH, Jt. Secy. (Plant Protection)

Note :— The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section i),
vide number G.S.R. 301, dated the 27th Febrary, 1971 and last amended vide number §.0. 621(E), dated the

12th March, 2013.
sfrgaar
=3 feeelt, 11 femwaw, 2013
I, 3613(3).—F = GTHR, AN AU, 1968 (1968 F7 46) FT U S Z0 W=w kAl 1 WamT 3
XU, WRd WOER ®  HTY HqAerd, $F o weafan faam w1 afugEm SEE wan 79( ), a3 weEd, (997
frefafea siv g et €, avefq —
IH Al H, 79 GONF 4 3 I wafvw vfafed # wi w Prafafas v wos o wfafea wt
Wﬁ, 3?2]{?[ —
4. 31 yifrs AR wwed, e HeAdvE wE
(FTTIfE FI), YR F1Y 7qEaT vfg, sfe gem,
7% faeeht |
[ €. 19-6/2008-F9-1 (WS-11)]
oo R e, W Wi (Saeafa sem)

fEoqur : Tm S AR & TS, SEMTY, W I, @E 3, SU-WE (i), FEE FLI. 79( ), TG 3 &, 1997
TR YR Y T ot o7 IHW Wewiw WL 622(3Y), A 12 Wi, 2013 g0 s g fE wn

NOTIFICATION

New Delhi, the 11th December, 2013

§5.0. 3613(E).—In exercise of the powers conferred by Section 5 of the Insecticides Act, 1968 (46 0f 1968), the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
Ministry of Agriculture, Department of Agriculture and Cooperation, number S.0. 79(E), dated the 3rd February, 1997,
namely,—

In th-e said notification, for serial number 4 and the entrieé relating thereto, the following serial number and
entries shall be substituted, namely:—

“4. Dr. Pranjib Kumar Chakrabarty, Assistant Director General Member”.
(Plant Protection), Indian Council of Agricultural Research,
Krishi Bhawan, New Delhi.

[F. No. 19-6/2008-PP-1 (Vol. IN)]
UTPAL KUMAR SINGH, Jt. Secy. (Plant Protection)

Note :— The principal notification was published in the Gazette of India, Extraodinary, Part-II, Section 3, Sub-section (i1),
vide number 8,0.79 (E), dated the 3rd Fcbruary 1997 and last amended vide number 8.0 622(E) dated the

12th March, 2013.

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delha-110064
and Published by the Controller of Publications, Delhi-t 10054,
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AT, 621(H).—H=1T VIR, T A(UF=0, 1968 (1968 FT 46) H U1 4 TR W&« Viwwal F1 947
T, @ YR % dewrelt @, Hiv, enaiue fawm sl arwfan s w) sfuge wews o %L B 301 (an)
e 27 W, 1971 F Fiafafea sl g s 2, afg —

ST AT H AR (xvi) SR IW waue wfafiend & v w0, Prtfafea we sl sfafea vt s, st -

" (xvi) ¥ wfert =@, e, (39 o= & ynr %) o ¥ 99 ad 1 sty & fer) ')
Syer faam fawm, e s
Hfewar Frer, T faeet

[#1. € 19-6/2008-tdt-1 faeg 11)
I R foe, WY wfea (R Tem)
femur .—w@ sfuge T @ e, smm;tm i, @2 3, 3-ws (i) ¥ vemw wmaf 301(¥) wiam
27 FEER, 1971 50 W #Y 78 oft sl Fretfafas gro sitm ot fen mn —
(i) FLIA 1244 (1) 909 30 W, 2012
MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
" New Delhi, the 12th March, 2013

8.0. 621(E).— In exercise of the powers conferred by Section 4 of the Insecticides Act, 1968 (46 of 1968), the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
erstwhile Ministry of Food, Agricuiture, Community Development and Cooperation, number G.S.R. 301 (E), dated the
27th February, 1971, namely :—
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In the said notification for item (xvi) and the entries relating thereto, the following item and entries shall be
substituted, namely:—

"(xvi) Dr. Shalini Chawla, Professor, (For a period of three years from the date of publication
Department of Pharmacology, Maulana of this notification )",
Azad Medical College, New Delhi.

[F. No. 19-6/2008-PP-I Vol. [T}
UTPAL KUMAR SINGH, Jt. Secy. (Plant Protection)
Note :— The principal notification was published in the Gazette of India, Extraordinary, Part-II, Section 3, Sub-section (i),
vide number GS.R. 301(E), dated the 27th February, 1971 and last amended by :—
(i} 5.0. 1244(E), dated the 30th May, 2012

Aftrg=T
73 faeedt, 12 A, 2013
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6. B1. wifert wmEen, sma,
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1997 ZR iy it w ot 3in Freafafera g st e fiwar .

(i) FLIAL 1245 () TtE 30 =2, 2012
NOTIFICATION
New Delhi, the 12th March, 2013

8.0. 622(E).— In exercise of the powers conferred by Section 5 of the Insecticides Act, 1968 (46 of 1968), the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
Ministry of Agriculture, Department of Agriculture and Cooperation, number S. O. 79 (E), dated the 3rd February, 1997,
namely :—

In the said notification for serial number 6 and the entries relating thereto, the following serial number and entries
shall be substituted, namely:—

*6 Dr. Shalini Chawla, Professor,
Department of Pharmacology, Maulana
Azad Medicai College, New Delhi. Member” .

(F. No. 19-6/2008-PP-I Vol. II]
UTPALKUMAR SINGH, Jt. Secy. (Plant Protection)

Note :— The principal notification was published in the Gazette of India Extraordinary, Part-I1, Section 3, Sub-section (i)
vide number $.0. 79(E), dated the 3rd F. ebruary, 1997 and last amended by:—

(1) S.0. 1245(E), dated the 30th May, 2012 -
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